CENTRAL ADMINISTRATIVE TRIBUNAL .
) MUMBAI BENCH
- ORIGINAL APPLICATION NO:347/2001
- DATED THE 6TH DAY OF AUGUST, 2002
w — -
CORAM:HON'BLE SHRI JUSTICE BIRENDRA DIKSEIT, VICE CHAIRMAN
HON'BLE SMT. SHANTA SHASTRV, MEMBER(A)
K.R.Chaudhary,
Lascar,
Kendriyva Vidyalavya,
Artillary Centre,
Nasik Road, Nasik. +vs Applicant
By Advocate Shri 5.P.Saxena
V/s
1. Union of India
Through the Secretary,
Ministry of Defence,
D.HQ, Post Office,
New Delhi-110 011,
4 2. The Deputy Director N.C.C.{PAY),
Directorate General of N.C.C.,
West Block - ITI, R.K.Puram,
New Delhi - 110 066.
3, The Training Officer,
N.C.C. Group, HQs,
Mumbai-(B), Mumbai - 32.
4. The Commanding Officer,
7, Maharashtra Bn. N.C.C.,
Nasik.
5. The Assistant Commissioner,
KEendriva Vidyalaya Sangatansa,
Regional Office, I.I.T.Powai,
Campus, Bombay -~ 400 076.
L 3

6. The Principal,
Kendriya Vidyvalaya,
Artilary Centre,
Nasik Road Camp,
Nasik. ++. Respondents

By Advocate Shri R.K.Shetty for R-1 to 4.
By Advocate Smt.H.P.Shah for R-5 and 6.

{ ORAL ) (ORDER )

Per Smt.Shanta Shastry, Member(A)

Shri R.K.Shetty submitted on the last ocassion that
necessary payments have now been made i.e. from January to June
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to the applicant and they have been taken back on duty from
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19/7/2002 and the applicant’s counsel also had admitted to the

payments having been received except for the salary-for the month
of February. This was to be confirmed. Today the respondents
éonfirm that the salary for the month of February has been paid
to the applicant and the learned counsel for the applicant also
accepts that the salary for the month of February has been paid.

In the result nothing survives now. The OA is
accordingly disposed of.

However, similar order as in OA No.346/2001 is being
passed in this 0A., that since for no fault of his the applicant
hed to suffer the costs are awarded, All the respondents i.e.
the Ministry of Human Resource Development and the Ministry of
Defence shall pay to the applicant Rs.5000/- to be borne equally

amongst the themselves.
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&\OLQEL A.
(SM?.SHANTA SHASTRY) (BIRENDRA DIKSHIT)

MEMBER(A) . _ VICE CHAIRMAN
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